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Purchase of Viseonta 

2674. Sbri D. C. Sharma: Will the 
,Minister of Transport and COIIlIIlanl-
rations be pleased to state: 

(a) whether Government proposed 
to buy two more Viscounts; 

(b) if so, the routes on which they 
will operate; 

(c) whether there is also a pro-
posal to introduce Boeing aircraft on 
the Bombay-Madras-Singapore-
Jakarta route, replacing Super-Cons-
tellations; and 

(d) if so, when it is likely to be 
introduced? 

Tbe Deputy Minlstetr 01 Civil A vla-
tion (Shri Mohiuddin): (a) Y~'S, Sir. 

(b) With the increase in the fleet 
of Viscounts, the India Airlines Cor-
poration propose to increase the fre-
quencies on the trunk routes. 

(c) and (d). Yes, Sir, as and when 
the Madras Airport is suitably deve-
loped for Boeing operations. Esti-
mall', in this rt·gard are under pre-
paration. 

Jute IDClaatrJ 

2875. Sbri D. C. Sharma: Will thi! 
Minister of FOOd aDd AcricaJtare be 
pleased to state: 

(a) whether Government of India 
are aware of the fact that INI is a 
difftcult year for the Jute IndultJ')' 
and cultivation; and 

(b) if so, what steps have been 
taken or are proposed to be taken 
for its safquard and increase in the 
area of cultivation? 

'fte ........ 01 ApRIbin (Dr. 
•. S . .,.......): (a) 'fte )'ear 1 .. 1 
has tIO far been a cWIlcuJt ,.... for 
the Jute Indutry because of abort-
fall in I.DCIipnous pnMIuction dlll'iq 
the lut two jute 8eUODa, Tbia ~ 
baa, however, beeD favourable 10 far 
.. jute cultivation ia concerned .... It 
III apec:ted that tbe produce fII jute 
wouJd meet tIM' ......... 

(b) It is primarily the responsibi-
lity of the State Governments to take 
measures for increased output of 
r!lW jilt.... Th" Government of India 
are helping the States by research in 
the various important problems of 
Jute cultivation and by providing ad-
equate quantities of fertilizers and 
financial assistance for subsidized 
distribution of improved seeds. The 
Government are also ,ivin, flnancial 
assistance to the States for providing 
adequate and better retting faellitl .. 
to the cultivators by means of ex-
cavation of new tanks aDd impro-
Vl'ment of the existing ones and altlO 
for schemes for adoption of improved 
agricultul'al practices throu,h Im-
prov~'<1 implements and for plant pro-
tection schemes. Short term loans 
are being given for thl' purchase of 
fertilizers for the jute crop. 

Timber Trade of Blbar 

21'78. Shrl Aaroblado Gboul: Will 
the Minister of Rail.a,. be pleait'd to 
state: 

(a) whether the timber trade of 
Bihar has been heavily affected due to 
shortage of wa,ons; and 

(b) if so, what steps have been 
taken to supply more walon.? 

The Depat, MID""" ., ... Iwa,. 
(Sbrl S. V ........... ,): (a) Gov-
ernment are not awar. that timber 
trafftc of Bihar h.s been hHVUy 
affected due· to shortale ot wa,ons. 

( b) Does not arise. It ii, bowever, 
pointed out that when special en-
deavour was made in the mODtlll of 
April and May INI to clear the out-
atandi~ indents of tJmber tnalc from 
the Chakradharpur Diltrlct which ia 
the main timber produc:tq ..... 01 
Bihar on the South BasteI'D RaUwq, 
it I'elUJwd in the c:ancelJaUou 01 _ 
indeats a,aina loadln, or 1211 WI", 
indicatilat iDftated ....... . 

..,..,.. ......... rr~ ...... a.. 
lin ...... Y",y N .... ,.. , ...... 

Will the Miniater or ...... ,. .. 
pleuecl to Ita.: 

(a) bow 1IIM7 .. Ita ... __ ., 
pJdcpoeketln, have been .......... _ 
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the Purli-Vaijnath Station of the 
Central .,.Ii:way, g;ving the parti-
culars and the amount of thefts and 
piekpocketing during 1959-60 and 1960-
61; 

Ib) what efforts have been made 
to punish the offenders; 

(c) whdher it is a fact that the 
ilbove has been a permanent feature 
on this station; and 

(d) in how many cases the amounts 
have been recovered and made good 
to thl' passengl!r~ during the above 
p('riod? 

The Deputy Minister of Railways 
(Shrl S"ahnawaz Khan): (a) and (b). 
Stllt'.'ment giving th(' rf'quired parti-
('ula!';', is pl.:lcC'd on the Table of the 
House. I See Appendix III, Imn!'xure 
No. 71). 

(b) Vigorous investigation of the 
cases reported, is promptly under-
tuken alld thorough enquiries made 
about the known criminals operating 
In the area atJt'cted. 

A wRtch is also kept on the known 
black ~pot!l and patrolling hils been 
inll·nsified. 

Ie) An analysis of the over·al1 
(Time position shows that the situa-
t!On at Purli-Vaijnllth hardly warranh 
any anxiety and is wel\ under con-
Irol. 

Panehayatl Raj 

181 •. Shrt Rami Reddy: Will the 
Minister of Commanity Development 
aDd Co-openUon be pleased to Itnte: 

(a) whether any Committee for 
evaluatine the implementation of 
Panchayat Raj and Its workilll haa 
been appointed by either the Centre 
Or any State Government; and 

(b) if 10. what are the tenna of 
refennce? 

'lIN o.,.tJ IIIbIa.&er ., c.. __ 
.,.. ....... & ... C---.-..... (Illtri 
•.•.• .....,h (a) No, Sir. 

(tl Doea DOt arile. 

Telepbone Subscrihers la MalepOD 

2679. Sbri Yadav NarayaD Jadbav: 
Will the Minister of Transport aDd 
CommunicatioDs be pleased to state: 

(a) the number of telephone sub-
scribers with extensions in Malegaon, 
district Nasik; 

(b) the number of telephone opera-
tors at the above place, and what 
~hould be the justified number; 

(C) the strength of new subscribers 
sanctioned over and above the present 
strength: and 

(ti) the capacity of the present 
board of connections and what efforts 
lIrc, being made to increase the 
~trl'ngth of the Board? 

The Minister of Tran!;port and Com-
nlunications (Dr. P. Subbarayan): (a) 
Main eonnl'£'tions-191; Extensions--
34. 

(b) II telephone operators. This 
numbt'r is justified on the number of 
boards existing at present. 

(e) About 95 connections would 1MP 
givln when additional 100 line,'; ar" 
inl;talied at the end of August, 1961. 

(d) The present capacity is 200 
lines. The 200-line board is expected 
to be replaced by a 300-line board by 
till' end of August. 1961. Further ex-
pansion by 100 lines has also been 
sanction('d. 

Raja.tIuD-Kandla Port Road 

2680. Sbri Ajlt SIDl'b Sarbadl: Will 
the Minister of Transport ... Com-
munications be pleased to state: 

(a) whether any proposal il UDder 
consideration to have Rajasthan aDCl 
Kandla Port Road; and 

(b) If 10, the total espelllel and 
Ute contributioft by eacll State-
Raja.than aDd Gujant! 

'1"IIe MIa, •• ., ......... ........ 
tI7 .. ~ .... 0-- • II .1 _ 
( .... .., ...... r): (a) No propGIal 
for aD7 DeW road bet ... tbe Kudla 




